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LOK SABHA

Wednesday, December 13, 1978/Agra-
hayana 22, 1900 (Saka),

The Lok Sabha met at Eleven of the
Clock

[MRr, SPEARER in the Chair]
ORAL ANSWERS TO QUESTIONS

Losses Suffered by N.T.C. Eastern

*326. SHRI PRADYUMNA BAL:
Will the Minister of INDUSTRY be
pleased to lay a statement showing:

(a) total number of textile mills
under the Eastern Subsidlary of
N.TC. along with their location
(State~wise);

(b) whether the Headquarters of
the Eastern Subsidiary of N.T.C. is
located at Calcutta but the Chairman-
cum-Managing Director generally re-
maing at Bombay;

(c) the number of times the Chair-
man-cum-Managing Director visited
the Headquarter at Calcutta and the
number of days for which he stayed
there each time since 1-4-1078;

(d) whether the Eastern Subsidiary
suffered heavy losses and in Septem-
ber, 1978 tho montm, loss stood at
8s. 72 lakhs

(e) the main reasons for this heavy
Boss; and

(¢5) thgstepshkenorpmpoudb
‘be ‘taken, {5 improve mnnuement.
and marketing?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI): (a) The
total number of textile mills under the
National Textile Corporation (West -
Bengal, Assam, Bihar and Orissa) Ltd.
a subsidiary of the National Textlle
Corporation Ltd. and their State-wise
location is given below:

West Bengal 14

Assam 1
Bihar 2
Orissa 1

(b) and (c). A statement is laid on
the Table of the House.

(d) Yes, Sir.

(e) The main reasons for the loss
are:—

(i) Old and obsolete machinery.
(ii) Excessive labour force.
(iii) Unscheduled power cuts.

(iv) Lower utilisation of {nstalled
capacities, higher variable cost and
Jower sale realisation,

(v) Recent floods in West Bengal

(f) The following steps have been
taken/are being taken, to improve the
working and better functioning of this
Subsidiary ;:—

(V) ltrenzthenl;sz of the manage-
ment of the subsidiary;

(i) implementation of the moder
nisation programme;

(ill) seeking co-operation of Sfatw
Government of West Bengal in the
implemsntation of voluntary labous
rationalisation programme; and for
- supply of uninterrupted power.
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(b) and (c). Pending appoiniment of
& regular Chairman-cum-Managing
Director of the Subsidiary Corporation
a Director of N.-T.C. (South Maharash-
tra) Limited, Bombay hag been appoint-
ed as Chairman-cum-Managing Direc-
tor, NTC (West Bengal, Assam; Bihar
and Orissa) Ltd., with effect from
15-5-1978 in addition to his duties, as
an interim arrangement. He has visit-
ed Calcutta 19 times since May, 1978
for the work of the subsidiary. The
inforroation in respect of number of
days for which he stayed at Calcutta
each time since May 1978 is as under:

15t time 3days
2nd time . . 4} days
3rd time 2} days
4th time 3 days
5th time 2 days
6th time 2 days
7th time . . . . 1 day
8th time 2 days
gth time 2 days
toth time . 2 days
11th time . 34 days
. #2th time . 2 days
15th time . 2 days
T fgth time . 2} days
~.* 15th time 3 days
16th time . . . . 1 day
17th time . ‘ 2 days
t8th time . 2 days
_ igth time . . , . 2days
o ToTAL . ‘ 'L‘Tdnyl

/SHRI PRADYUMNA BAL: Mr.
‘Speaker, Sir, in view of the answer
given by the hon, Minister and the
statément laid on the Table of ' the
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House, I would like to know-——the Na-
tional Textile Corporation, the Eastern
Subsidiary—why it is headed by a

part-time Chairman-cum-Managing Di«
rector who are actually having their.
headquarters in Bombay? The Natio~
nal Textile Corporation has been suf~
fering a colossal loss. I would also
like to know why only the Director of
the South Maharashtra unit of NTC
has been appointed a part-time Chair-

man-cum-Managing Director of this
Eastern Subsidiary? This haphazard
arrangement does not speak well of
the Government when it has taken
over these sick textile mills. This
N.T.C. has been suffering a loss of
about Rs. 25—30 crores every year. So,
the same Director could have ag well

been appointed as full time Chairman-~
cum-Managing Director of the Eastern
Subsidiary and shifted to Calcutta a¥
its headquarters. Why was this not

done? Secondly, whether it is g fact

that this Chairman-cum-Managing
Director, who is not able to attend te

his duties here, his duties as Director,

the South Maharashtra Unit are suffer

ing because he has to shuttle between

Bombay and Calcutta at a colossal

cost 1o the Corporation? I would alse
like to know whether it is a fact that
this ad hoc Chairman-cum-Managing

Director who has been appointed is

comparatively a very junior officer—

Shri Sushil Sain—who joined NTC

only about 3 years back as a trainee

as a Special Officer on duty, over {he

head of many senior capable and ex-

perienced officers. And this Mr. Sain

whether he is practically operating or

deputising for the Chairman-cum

Managing Director in his absence; .it

80, why?

SHRIMATI ABHA MAITI: It is cor-
rect, what Mr, Bal has gaid, that we
have a part-time Chairman-cum-Mana-
ging Director in the Eastern Subsidiary
-of NTC. With the expiry of the ex-
tended tenure of Shri C.R. Guha

'Majumdar, JAS(WB) on 30-3-78, it ‘was

decided to appoint Shri Sushil Sdfn.
Director (Technical), in the NTC (South

Maharashtra), Bombay as Chairman-

cum-Managing Director, NTC, as 's»



: n-.m‘lm nmnmmt Ini. addition’ to hu-

dutfes as" Director of NTC (South
Meharashtra) Ltd, with eflect from
18-5-3078 until appointment of a CMD
on regular basis, Accordingly, with
the approval of the Board of Directors
of the NTC on 10-5-78, Shri Sushii
Sain was appointed as CMD of the
NTC. Even before the expiry of ihe
term of Shri C.R. Guha Majumdar, the
NTC made efforts to get a suitable
candidate from the open market. How
ever, no suitable candidate could be
selected from the open market. In
this background, the NTC went in for
a Service Officer for the post of CMD,
After considering the names of 5 num-
ber of Service Officers, the Selection
Committee constituted for thiz purpose
and comprising of Chairman, NTC,
Managing Director, NTC and a nominee
«of PESB, recommended the name of
Shri S.M. Murshed. Subsequently, the
Government of West Bengal did not
relicve him. Then again another gentle-
man was selected, but when it came
fo the Cabinet Committee, it was
observed by the Cabinet Committee
that a technical person who knows the
subject must be appointed. So, we
‘have taken steps so that a technical
man who knows the subject can be
appointed and we are hoping that
within a month or two we will be able
to appoint one whole time Chairman.

SHRI PRADYUMNA BAL: She did
not answer the second parh of my ques-
tion fully—why one Mr. Sen, a compa-
ratively - junior -offfcer was appointed
over the head of more experienced and
capable, technical pfficers available in
the NTCY. . .

SHRIMATI ABHA MAITI: He is
the only. available person who ‘wanted
%0 g0 ang head NTC Eashm Subsi-
diary, We tried m:people ‘but I am
MWI&! tm‘-nmm ac-

Orat M -wmmvm n.. mo csAxA) om Amm

‘We tried to ¢et somcbody !rom ﬂlﬂ
Government of West Bergal aiso, We
selected him because he 5 a hchuicd
person. He has some knowledge nbouk
this organisation. I can assure the
House since he joinéd this subsitaty,
the position has improved, Previously
there was B loss of Rs. 1 crore -pet
month. The position is now lmprov-

ing.

SHRI PRADYUMNA BAL: I will .
have to preface my question, You
have to be a little patient. '

MR. SPEAKER: No, no, preface is
a lecture always. Please be brief.

SHRI PRADYUMNA BAL: I had
raised some time back also in the House
this very matter which I am referring
to now. NT.C. is -an organisation
which only takes over sick textile mills
when they become sick, when every-
thing hag been taken out by the indus-
trialists, and capitalists, then it is
safely handed over to the Government
as a sick child. I had drawn the at-
tention of the Minister of Industry in
the last part of 1977 Session that there
is Orissa Textile Mills Ltd., Choudwar,
near Cuttack, They have not been
able to pay back more than Rs. 800
crores taken from the Allahabad Bank.
It has not been paying dividend to its
share holders for the last 30 years. It
is' showing loss. It has come to 1
stalemate,

1 am grawing the -nttentidn of thn'
House {o the fact that this mill is going
to be sick in a few months. - It js 5l
ready sick. These industriulists i
very capable and fnfluential’ petsvim.
When our Finance - Mintster * visited
Orissa, he ifivited him for lunch /a6l
that iy why the bankers are not ahle
to do anything with him. In'the Bub-
lic interest ‘while the going: is good, T
Wwould -azge updh the Minister to take
over this textile mill as it can make
profit before everything goes out and
it enters into further Habilities, It hWas

altendy tuken Rs. 800 croves 'a¥ Borrow- . .
ings ‘from  the ANababad Btukmd_.

others.” Wi the Minfiter give W5
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. -adgurance thet they will take over this

mill while the going is good and mill
cAn make profit?

SHRIMATI ABHA MAITI: I can as-
sure that we will look into that ques-
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. SHRI TRIDIB CHAUDHURI: ' When.
the. subsidiaries were formed it ‘Was
more or less, ynderstood that in the
menagement of the West Bengal subsi-
diary the Government of West Bengal

' DECEMBER 13, 1978° Oral Ameners g

would have a voice and say. May 1
know whether the Government. had
submitted - any panel of names or
after Mr. Murshed was not released,
whether any communication was sent
by the West Bengal Government?

SHRIMAT! ABHA MAITI: Yes, Sir
They sent some names and we consi-
dereq them. As I have already said.
as it is a heavily deficit subsidiaty, we
need some person who js a technical
hand and knows commercial things and
knowg the subject,

SHRI TRIDIB CHAUDURI: Have
these things been communicated to the
West Bengal Government?

SHRIMATI ABHA MAITI: Yes
They know it. They are all in service
and so, they have no such experience.
So, we need some experienced person.
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Prios Rise of Paper

+327. SHRI PIUS TIRKEY: Will the -
Minister of INDUSTRY be pleased to
state:

(a) whether it has come to the
notice of Government that prices of
different varieties of paper have gone
up;

{b) if so, the reasons thereof; and

(¢) whether Government Hhave
made any efforts to check the price
rise and to ask the maih paper manu-
facturefs to maintain the price level

prevailing at the beginning of 19707





